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Loans advanced by Nationalised Banka in 
District Bahraich U. P.

2618. SHRI B. R. SHUKLA : Will the 
Minister of FINANCE be pleased to state ;

(a) the total amount of loans advanced 
by the nationalised banks functioning in the 
district Bahraich (U. p.) after national!* 
sation;

(b) the respective amounts of loans 
advanced to cultivators, businessmen, persons 
of iow-income groups such as rikshaw pliers, 
motor car drivers and to persons earring on 
trade on a small scale ; and

(c) whether any loan was advanced by 
the nationalised hanks functioning at Bah
raich to any engineer or doctor ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): (a) to (c). 
Infer maiion asked, for is not readily avail* 
We ; to the extent possible it wilt be collected 
and laid on the Table of the House.

Demeuetisation of Currency to Unearth 
Black Money

2619. SHRI JYOTIRMOY BOSU : 
Wiii the Minister of FINANCE be pleased 
to state:

(a) whether tbe Direct Taxes Enquiry 
Committee, appointed by the Cehtral Govern
ment about a year ago, has recommended 
almost wholesale demonetisation of Indian 
currency as the best way to smash the 
“Parallel Economy of Black Money”;

(b) if so, whether Government have 
accepted the said recommendation of the 
Committee; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R, 
GANESH): (a) to (c). The interim report 
of the Direct Taxes Enquiry Committee is 
under the consideration of the Government,

Grants to Higher Secondary Schools In 
Tripura for Construction of 

Hostels

2620. SHRI DASARATHA DEB : Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state:

(a) whether any amount was granted to 
the Higher Secondary Schools in Tripura out 
of tribal Welfare Fund with a view to cons* 
tructing Hostels for providing accommodation 
to Tribal students during the Third Five 
Year Plan ;

(b) if so* the names of the recipient 
Institutions and the amount received by each 
of them so far ; and

(c) the number of Tribal students 
staying in each Hostel at pr«*$nt ?

THE DEPUTY MINISTER IN THF 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAVA) ; (a) to (c). Tb§ *qpW* 
information is bei*g coljoctcd fsam the 
Tripura Administration and wftl be laid on 
the Tablc of the Sabha as soon is possiM*-




